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4.  A most scandalous interference by the 
Lt. Governor has been in regard to the 
recovery of the sales-tax charged by the 
Siilk traders to the customers. This amount 
of sales-tax arrears exceeds Rs. 5 crores.
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fâ T W*ff  fa?  3W

5f̂ RT % fspjr I 'Sftr 9f?m % 3T*T-N   ̂ 5

src | ?ft  ?pt  yr tft rnr 

f 3m m m i  f̂anr *tsrt

*fNr  *rt  3t>t  fo?̂r  %

r̂qrfrtff fam i  qf

*T?ft  f*  ̂  vSTĤnrt
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(u) Shortage of  drinking  water  in
Madras and Madurai cities.

SHRI  R.  V.  SWAMINATHAN 
(Madurai): Sir, I want to raise a very
important matter regarding  the  extra* 
oidmary situation which prevails  in the 
city of Madras and Madurai on account 
of the acute shortage of drinking water. 
Sir, this has also been  highlighted  in 
yesterday's T.V. and All  India  Radio 
programmer I may say as far as the situ­
ation of water supply in the city of Madras 
is concerned it is a complete breakdown 
and the problem i& beyond the reach of 
the local Government and the Corporation 
authorities. They are not able to cope 
with the situation. Many people do not 
get water for three to four days together 
The situation should be tackled by the 
Government of India and the help of the 
Army may be sought for this by deploying 
Army rigs. The Government of India 
should save Tamil Nadu. A very heavy 
.power-cut to the time of 75 par cent has 
been imposed. I appeal to the Govern­
ment to tackle this problem urgently aad
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very seriously and they should call for a 
report from the State Government.

fiii) Need for  encouraging a student
from U.P. who topped in an aca­
demic test in Pondicherry.
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DEMANDS* FOR GRANTS, 1975-76— 
Contd.

Ministry of Industry and CrviL . 
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MR SPEAKER: The House will now
take up discussion and voting on Demand 
Nos. 58 to 61 relating to the Ministry of

•Moved with the recommendation of the 
President.


